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CENTRAL ADPINISTRATIVE TRISUMAL, ALLAHASAD
C.A. lo. 1231/87

Kishn Llal Applicant

varsus {

Union of India & others Respondsnts,

Hon, ‘”l‘n Sustice U.C, Srivastalla, V.Ce

- = "h"p . K, ME’ Adn, Msaber,

S . S ——

{Hon., Mr, Justice U.C, Srivsstava, ¥.C.)

Feeling angcrisved from the rejection of his prayer

\ S for getiing compassionate appointment in place of his father

| : ~ who was working as permanent Mali in R11 India Radio, =nd died
somatisas bofore his retirement, after completion of 34 yeers of

. of ssxwvice, ths applicant has =pproscheo this Tribupal, The zpplicant
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. claize that he has nc source of income,

From the counter =fFidavit it appears that zll tbhe
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daughters and sons of applicent's father wsre married.All his
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sons ur.q-3t the applicant wers employed, It was zlsc notea by
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the responaents that the applicant got full amcunt of the balance
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9 'm' LsP. Fumd of his father amounting to & 7032,.00 zno the entire

1t of of uroup Insurance wes civided between one sister of the
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, Chanara Ka1i end the spplicant i.c. the

was thus, pa.tal. 1232.10. Teking into considersticn
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and now it is not too late, they can even now conzicer the

applicant for the post of fMali, if not on compassionate ground,

but as an outsicer,

(1?::?;. With the above obscrvations, the application is dis;buau

inally, MO oruer as to costs,
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| A ﬂ ; _ ._ - V.C,
Allahabad Ut, 30.10491
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